
 1

 

 
 
Central Electricity Regulatory Commission (CERC) is a statutory body constituted under the Electricity Regulatory Commission Act 1998 (since 

replaced by Electricity Act, 2003) enacted by the Parliament. CERC invites applications for the below mentioned posts to be filled by deputation on foreign 
service terms from Govt. organization /short term contract from non government organization e.g. Universities, recognized Research Institutions, Public 
Sector Undertakings.  

 
Category 
No. 

Name of the Post Pay Scale No. of 
Post 

Minimum Educational/other Qualifications 

1 Assistant Chief (MIS) 10000-325-15200 01 Degree in Science with Post Graduate Diploma in Computer 
application. 

2 Sr. Accounts Officerand 
Pay & Accounts Officer 

8000-275-13500 02 Graduate Degree preferably in Commerce 

3 Assistant 5500-175-9000 02 
(01-

anticip
ated) 

Preferably computer literate and proficient in MS Office 

 
Nature of Experience and Qualifying Service for the various posts  
 

Category 
No. 

Nature of Experience Qualifying Service 

1 Management of Computer, IT (Information 
Technology) and MIS facilities 

i) Holding analogous post on regular basis; or 
ii) With 4 years regular service in the scale of Rs.8000-13500; or 

equivalent or 
iii) With  5 years combined  regular service in the scale of 

Rs.7500-12000 Rs.7450-11500 ; or equivalent or 
iv) With 6 years regular service in the scale of Rs.6500-10500 or 

equivalent 

2 Having knowledge of Central Government 
Accounting procedure such as the procedural 
details for budget, drawing and disbursement, 
receipts and payments, statutory recoveries, 
funds etc, their accounting & the financial 
control 

i) Holding analogous post on regular basis; or 
ii) With 6 years regular service in the scale of Rs.5500-

9000; or 
iii) With 4 years regular service in the scale of Rs.6500-

10500; or 
iv) With combined 3 years regular service in the scale of  

Rs.7500-12000 and  Rs.7450-11500; 

3 Experience in Establishment/administration/ 
Accounts.    

i) Holding Analogous posts on regular basis; or 
ii) With 2 years regular service in the scale of Rs.5000-8000, or 

equivalent; or 
iii) With 4 years regular service in the scale of Rs.4500-7000 or 

equivalent ; or 
iv) With 6 years regular service in the scale of Rs.4000-6000 or 

equivalent. 
 
Terms & Conditions  
Maximum age limit for deputation is 56 years on the closing date of applications. 
Retention of General pool accommodation is not possible as the earmarked numbers of quarters are already filled.  However, leased accommodation can be provided 
as per the CERC (Leased Accommodation) Regulation, 2007. 
Persons selected on deputation  basis shall  be appointed initially for a period of five  years which will be extendable/renewable for successive terms of one 
year each for a maximum of two years at the discretion of the Commission under the standard terms of deputation  issued by the DOP&T from time to time. 
The applications as per prescribed format given below, duly completed and signed must reach the Assistant Secretary, Central Electricity Regulatory 
Commission, Core-3, 6th Floor,  Scope Complex, Lodhi Road, New Delhi-110003 by 30th  November 2007.  The applications must be routed through proper 
channel. Short-listed candidates will be called for interview. No TA/DA will be paid for this purpose.                  
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Application Form 

 
 
 
1. Post applied for   :______________________________________ 

2. Name      :______________________________________ 

3. Date of birth    :______________________________________ 

4. Date of retirement   :______________________________________ 

5. Designation    :______________________________________ 

6 Educational/Professional  :______________________________________ 

 Qualification    :______________________________________ 

       :______________________________________ 

 
7. Experience in relevant field  :______________________________________ 

       :______________________________________ 

       :______________________________________ 

 
8. Name & Address of Parent cadre/ :______________________________________ 

 Ministry     :______________________________________ 

       :______________________________________ 

 
9. Pay scale & Basic Pay in Parent :______________________________________ 

 Cadre (also state DA & Other  :______________________________________ 

allowances)    :______________________________________ 

 
10. Date from which approved  

 Service counts    :______________________________________ 

 
11. Total Service in the grade  

(Regular post)    :______________________________________ 

 
12. Duties/Responsibilities  :______________________________________ 

      :______________________________________ 

      :______________________________________ 

 
                Contd….. 
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--  2  -- 

 
13. Whether presently on deputation, :______________________________________ 

 if so indicate name of Organization, :_____________________________________ 

 date of appointment, Basic Pay, :______________________________________ 

 Pay scale etc.    :______________________________________ 

 
14. Address & Tel no.   :______________________________________ 

      :______________________________________ 

      :______________________________________ 

 
15. Any other information  :______________________________________ 

       :______________________________________ 

 

 

Place  : 

Date :           (Signature of Applicant) 

 
 
 


